
Oral Answers NOVEMBER 24, 1964 Oral Answers 

'lr'0IN ~l!'I~: W4iT m~ 
~ ;;rr ~ ~, ~ m.rr <m" <'f1ffiT ~ 
«AT~~ I 

"'ll 1Ii': :arQ'f,f ~ 'rn1'f mr & ? 

"'ll !If 0 ~ 0 "'" : W4iT <rom ,!iti ~ 
f.f; ~ ~r.r ~;;r ~ R~
MI1: 1964 if, ~ ~ <IR ~ 
;ftf~ rn, ~ <IR ~ ~ I 

Shri Hem Bama: Are Government 
aware of the fact that during the pre-
vious elections some posters of all 
utterly communal nature were put up 
by certain parties and the Government 
held an exhibition of those posters? 
If so, what steps have Government 
taken to see that such posters are not 
displayed? 

8hri A. K. Sen: The law has been 
changed-both the Representation of 
the People Act and the Criminal Law 
Amendment Act. 

Shri Hem Barna: Post';rs showed 
Shri Nehru stabbing a cow. That was 
why I wanted to know. 

Mr. Speaker: He says the law has 
been amended. 

Riee Mills 

+ r 8hri Vishram Prasad: 
, Shri Bagri: 

Shri Bibhuti Mishra: 
I Shri N. R. Laskar: 
I Shri Naval Prabhakar: 
I Shri 8hree Narayan Das: 
, 8hri P. C. Borooah: 

Shri S. M. Banerjee: 
I 8hri On,kar Lal Berwa: 
1 Shri Omkar Singh: I Shri Rameshwar Tantia: 

Shri P. R. Chakraverti: 
I Shri Kolla Venkaiah: j Shri B. K. Das: 

• 169. Dr. 'Saradish Roy: 
8hri Dinen Bhattacharya: 
Dr. Ranen Sen: 
8hri P. Vellkatasllbbaiah: 

\ 
Shri Ravindra Varma: 
Shrimati Renuka Barkataki: 
8hri Bhagwat Jha Azad: 

I Shri R. S. Pandey: 
I Shri Vishwa Nath l'andey: l Shr~ Ram Harkh. l'adav: 
, ShrJ D. D. MaRtrl: 

Will the Minister of Food and Agri-
culture be pleased to refer to the reply 
given to Starred Question No. 41 on 
the 8th September, 1964 and state: 

(a) whether Government have 
decided to set up six new modern rice 
mills either in the publio or coopera-
tive sector for the purposes of pilot 
study and evaluation; 

(b) if so, where these will be locat-
ed; and 

(c) the investment Government arc 
going to make in this behalf? 

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri D. 
R. Chavan): (a) Yes, Sir. 

(b) To be set up in Co-operative 
Sector: 

l. Tiruvarur (Madras) 

2. Tadepalligudam (Andhra Pra-
desh). 

3. Mandya (Mysore) 

4. Raipur (Madhya Pradesh). 

To bet set up in "Public Sector: 

l. Garh-Nokha (Bihar). 

2. Burdwan (West Bengal). 

(e) For Co-operative Sector Mills: 

Rs. 81.75 lakhs, of whiCh Rs. 13 
lakhs will be paid as a grant to the 
Coopera jve Societies, and, balance as 
a loan. For Public Sector Mills: 

Rs. 52 '62 lakhs excluding working 
capital needed for the purohase"' of 
paddy from time to time . 

[N. B.: The above estimates are 
tentative at this stage.] 
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Shri D. R. Chavan: If it is needed in 
U.P., the matter will be considered. 
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The Minister of Food and Agricnl-
ture (Shri C. Subramaniam): This is 
only for tlhe purpose of finding out 
whether these new mills would give 
better outturn. Once this proves suc-
cessful, the idea is to have an exten-
sive programme for setting up these 
mills in all the States. 
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Mr. Speaker: Shri Bagri has enquir-
ed as to what was the basis of locating 
those mills in certain areas and why 
other areas have been left out. 

Shri C. Subramaniam: Intensi,ve 
agricultural development areas have 
been selected, where rice "is the predo-
minant commodity. It is on that basis. 

WRIITEN ANSWERS TO 
QUESTIONS 

Delhi State Central Cooperative Store 

r Shri S. M. Banerjee: i Shri Daji: 
I Shri Prakash Vir Shastri: 
I Shri Jagdev Singh Siddhanti: 
I Shri D. C. Sharma: 

.110."'\ Shri Hukam Chand 

I Kachhavaiya: 
Shri Gulshan: 

I Shri Ram Sewak: 
I Shri P. G. Sen: 
l Shri Onkar Lal Berwa: 

Will the Minister of Community 
Development and Co-operation be 
pleased to refer to the reply given to 
Starred Question No. 451 on the 29th 
September, 1964 and state: 

(a) the present position of the cases 
instituted against the Delhi State 
Central Cooperath"e Store; 

(b) whether any further irregulari-
ties have been found; 

(C) if so, the particulars thereof; and 




